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17.36 hrs,

ARREST AND RELEASE OF MEM-

. BER
‘MR. DEPUTY SPEAKER: 1 have

to inform the House that the Speaker
has received the following communica-
tions gated 16th December, 1981, from
the Deputy Commissioner of Police,
New Delhi District,” New Delhi,
today:—
(i)
 “I have the honour to inform you
that 1 have found it my duty in the
exercise of my powers that Shri
Vishvanath Sharma, Member of Lok
Sabha who alongwith his 8 other
party workers voluntarily violated
prohibitory  orders promulgated
under Section 144 Cr. P. C, on Raj
Path Rafi Narg crossing at about 2
P.M. be arrested in case FIR No. 634
dateq 16-12-81 under Section 188
IP.C, Police Station Parliament
Street New Delhi. He is being pro-
duced before the area Judicial
Magistrate”
(ii)

“Kindly refer to this office letter
dateq 16-12-81, informing you that
Shri Vishvanath Sharma, Member of
Lok Sabha +yas arrested in case FIR
No. 634 dated 16-12-81 under Section

188 I.P,C. Police Station Parliament
Street, New Delhi,

The Member of Parliament, along-
with his other party workers was
produced in the Court of Metro-
politan Magistrate, Patiala House,
New Delhi at 15.15 hours. The court
admonished them including the
Member of Lok Sabha gnd set them
free.n

17.38 hrs,
_HALF-AN.I{OUR DISCUSSION
.REviEw or Coarn ORGANISATION

MR. DEPUTY SPEAKER: Now we
g0 to the next jtem; the Half-an-Hour
Discusgion. Shri B. V, Desal.
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SHRI B. v. DESAI (Richur): Mr.
Deputy Speaker, Sir, thig is an Half-
an-Hour Discussion in connection with
the Starred Question No. 125 dabed 1st
December, 1981.

In this connection, I would like to
just read out what were the items
which I had asked and how incon-
sistent the reply was.

Review of Coal Organisation: (a)
Whether the entire coal organisation in
the country is under review of the
Union Government; what ane the main
recommendations of the Fazl Coms-
mittee?

For this, hte answer is: “(a) and
(b) Yes, sir.”

When the question is “What are the
recommendations of the Faz] Com-
mittee?”, the answer is “Yes, Sir”!

This is a Starred Question and pro-
bably it was at the end of the List and
they thought that they can brush it
aside, '

The Question was “Whether major
recommendations of the Fazl Com=
mittee have been accepted by Govern-
ment so far and, if so, to what extent
its recommendations which had been
accepted, have been jmplemented so
far?

The reply was “Instructions have
been issued to Coal India Ltd. recently
to implement the accepted recom-
mendations.”

In the same way, on the same date,
there was one more Unstarred Ques-

tion,

“Whtther the Planning Commissioi
hag decided to raise 1981-82 allocations
for the coal sector from Rs. 470 crores
to Rs. 570 crores and, if so, whether
the Commission has asked the Coal
Department to supply it with relevant
data that Government will be able to
spend the allocations during the cur-
rent year; and whether the Planning
Commission is satisfited with the report
submitted by the Department of Coal.”
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“(a), b) and (c). The question of
allocation of funds for the coal seclor
during 1981-82 i3 undeér considération.”

On October 28th, the Planning Com-
mission has finally decided to raise
1981-82 allocations for the coal sector
from Rs. 470 to Rs. 570 crores. This
was in October. In December still it
is under consideralion by the Deparl-
ment; that is what he has mentioned.
But my concern is this. Actually coal
is a very critical item so far as our
economy is concerned, and for the last
oné year we have been grappling with
the problem of shortage of coal due io
some reason or the other. Because of
shortage of coal, the power generation
is hampered, steel production is ham-
pered. I am not talking of other in-
dustries in the private sector which
have gone to gogs...

AN HON. MEMBER: Railways.,

SHRI B. V. DESAI: Yes, Railways.
Actually my own experience while
going from Guntakkal to Bangalore
was that twice the train was stopped
because there was no coal., Probably
now we are in a better position; I am
happy about it, Nonetheless, we can-
not forget that coal is such an import-
ant and critical item for our economy.
Therefore, we cannot afford to be
haphazard in this. With these inten-
tions when we ask some questions, itis
rather strange that such answers
should be given. The hon. Minister
wa$ dleased to state in respect of some
other question also that ‘the alloc¢ations
for the current year are being enhanc-
ed’. 1 would like to know what is the
real, perspective planning for the en-
tire coal sector. Unless the Government
of Indiy takes thig critical item as
their main concern, it will be very
dlfﬁcuny for us and for the Govern-
ment to see that coal is supplied to
differen{ parts of the country and in-
dustirieg are run_on some normal, ra-
tional bests” For example, to Karna-
take from where I come, coal i8 sup-
plied mostly from Nagour side and
Singareni tolllery in Andhra Pradesh.
For the last one year it has beén very
difficulty for the small scale industries
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and the medium industries, who cdh-
sume coal and who are the negular
customers, to get codl, it is practicdlly
impossible to get &oal, and that has
been represented several times, But
the Coal India or the Coal Départrefit
say that they do not have the wagons,
and when we approach the railway
authorities, they say that there is no
coal, they have left the wagons, but
they are not being loaded. This was
the position at that time, Today the
coal production is better, Nonetheles
the coal movement js not there, And
whenever coal is available, it Ig trans-
ported by lorries which is exorbitant.
The position is that not only the pub-
lic sector but the cement industry and
other industries in the private sector
are also handicapped. Therefore 1
would like to know what is the targel
for the year 1981-82 so far as coal
supply is concerned, whether it ¢an
meet the demand, the demand not only
on the hon. Minister's paper but the
actual demand, When they take into
consideralion the demand—I do not
know how this is worked ouf—it is
only the public sector and the govern-
ment—controled industrie s that they
take into account, they leave put the
private sector industries. Afier all,
they are also running on coal, If cozl
for their requirement is not pl"oducefd
wheretrom can they get coal to run
their industry and how can they pay
off the Joans and other things which
they have taken froiii nationalised
banks or other public institutions: that
is also public money, but they do not
consider that. Therefore, what I want
to know is the real demand of coal
that they have taken into considera-
tion for 1981-82 and whether the target

has been fixed so as to supply for that
demand. ..

MR. DEPUTY-SPEAKER: Shall 1

help you? You ask for State-wise
demand and State-wise supply also.

SHR1 B. V. DESAI: Coal being an
item which 18 available only ir the gas-
tern part‘of the country..

MR, DEPUTY-SPEAKER: 1 am help-

ing you becau$e You sdid aboirt Kdr-
nataka only...
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SHRI B, V. DESAIL: All other States.
Becauge coal is produced mostly in the
edstern pirt of the country, all other
parts are depéndent upon that, spec.i-
ally for coke, It is only at certain
_places that ordinary coal is avaflable
apart from eastern sector, All the
other parts are dependent on that.
Government has to take special care in
thlg regard. The private enterprise is
ruled out in this because we-have taken
a decision on that. I entirely agree.
But some States have asked that the
smaller collieries should be exploited
so that they can get coal, they want it
at their own cost, by the state govern-
ments., But I think the Government
of India has refused, I do not under-
stand the logic behind it. They them-
selves are not exploiting them but they
also refuse. For example in Gujaral
probably they have asked, probably
some other states might havé also
asked, I do not know but when their
own counterparts the state Govern-
ments—it is not the private industry—
are asking them, theme is no reason to
deny that facility to them. I{ is not
the theory that because they are not
economic for them, they will not be
economic for the stateg also. The
salaiies, perquisites, ete. of the state
governments are much less than the
central government’s and so the state
government’s point of view may be
different, This matter redulres re-
consideration,

Cobal India sustained g loss of Rs. 33
croreg last year, I do now know whe-
ther this year they will turn round or
they will again incur Josses. When
coal is supplied by coal India they
charge sufficient amount of commission
for that, there is no reason for them to
be in the red. Then why are they in
Ted? Why do they not earn profit?

The Sixth Plan nhas allocated about
Rs. 470 crores and probably enhance-
ment of fhig allotment is in the pro-
cess, T learn unofficiallly that it may
Eo Up hw» abbut 100 crores, Would the
hom, Minister kindly enlighten this
august House about this matfer?

The World Bank report says that the
demand for coal in the Sixth Plan
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period would be about 184 million
tonnes and about 165 million tonnes
may be the availability. That report
was submitted to the government, The
hon. Minister Mr, Ghanj Khan Chau-
dhuri has just dismissed that report,
We are a developing country and we
do take loans from the World Bank.
When they submil g report it should be
taken seriously and we should try to
understand il. The report here says:

“The Minister dismissed the receng
World Bank study which projected
a big gap) betweep availability and
demand for coal during the Sixth
Plan period.”

He says: we dop not bother about it,
But the Governmen{ of India goes and
asks for loan from the World Bank.
We want 1o know whether the pro-
jected gap is a real one or not. If it
is a real, one, if the demand is 184
compared tg availability of 165 what
is the alternative? Has the govern-
ment thought about jf or have thay
just brushed it aside as not correct?

SHRI VIKRAM MAHAJAN: Sir, Mr.
Desai has shown great concern for the
coal industiry and he has raised certain
issues regarding the policy of the Gov-
ernment shortages, and sg forth. Now,
I shoud like to mention that there is
considerable improvement in the sup-
ply of coal and in meeting the demand,

I would like to give you some figures
to show that in fact this one industry
has had a breakthrough in every sec-
tor. For that, the workers of the coal
industry and the officers under the
leadership of our Prime Minister de-
serve the full credit.

Sir, 1 would also like to point out
that when the present Government took
svep in 1980, the production wags 104
million tonnes of the total coal industrv,
Within one year. the production shot
up by ten million tonnes and, by 1981~ °
82, they are going to exceed even the
target fixed by the Planning Commis-
sion. The Planning Commission’s
target was 121 milllon tonnes. We had
revised the target and raised it to 124
million tonnes which ig much higher
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than what the Planning Commission
had envisaged. This shows fhe break-
ithrough that has occurred in the coal
industry.

Between 1977 and 1980, the coal
production had gone up by one million
tonnes each year that is 102, 103 and
104 million tonnes. In two years, we
have raised the production by 20
million tonnes, This 1is a great
achievement for which the workers
deserve the full credit. Sir, a guestion
was raised about the shortages. I
would like to inform the House that
we have had again a breakthrough so
far as shoriages are concerned. We
have initialed the free-sale of qualities
coal excepling the superior grade coal,
Anyone can go to the mine and buy
this free-sale coal. The industrialists
can go to the mine and give an affida-
vit that they are running the indusiry
for which they need coal. They can
get the coal. We will verify it later
whether factually they need the coal
or not.

We have not received complaints
‘from the industrial sector or the small-
scale sector in recent months com-
plaining of shortages. It is true that
in South there was a shortage aboul
two to three months back because
there was a strike in Singareni Collie-
ry. But, to-day, the Singareni Coal
fields have exceeded their target. If
the hon, Member can bring to my
notice any specific case, I shall certain-
ly see to it that the demand is met in

full,

Today, in facl, we have orver pro-
duction of coal. I woul dlike to give
you the figures. From April to No-
vember, 1080, that is, last year, the
production was 67.75 million tonnes,
frofa ‘April to November 1981 we have
already achieved 75.26 million tonnes,
that is, practically seven million
tonnes more than what we have pro-
duced last year. (Interruptions) AS
I said earlier, we have coal of 14 to
15 million tonneg lying in pit-heads.
We would welcome the industrialists
and those who require coal to go to
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the mines and {ake the coal from

them. If they have certain f)roblems,

the hon. Member can bring that to my-
notice, Sp far as losses gre concerned,

the hon. Member would be glad to hear .
that the present Government has aga:n

had a breakthrough in this particular

respect, In 1978-79 period the country

was governed hy different parties,

The losses in that year were of the

order of RS. 241 crores. But, when

we Ccame into power in 1980, we

brought that down 1o Rs, 33 crores in

1980-81. We have still brought it
down to Rs. 33 crores from Rs, 241

crores. We have brought down the .
losg to Rs. 33 crores, This year, that
is, in 1981-82, we hope to have a break-
through and hope to have some pro-
fits also. Three of our companies had
profits. In one company which jis of
the E.CL. had a loss to the tune of
Rs. 91 crores. In spite of best efforts,
certain companies made a profit, The
C.C.L. made a profit of Rs. 83 crores,
That is the reason why this year we
could not make profit. But, in 1981-82 .
I hope that we will have a break-
through and we shall give profits in
this industry also. So, Sir, so far as
produhtion is concerned, I 1hink, we do
encourage. In the Sixth Plan, we
hope to produce, according to the
Planning Commission, 167 million
tonnes. But here also we tthink we
will pe able to have a break-through.
We are having a study done whether
we can have geven days a week and
whether we can introduce four shifts.
A committee is going through this
study and, I hope if e succeed in
thig particular respect another break-
through may occur.

Sir, a question has been put about
the shortages that the railways are
facing. I would not like to comment
much but all I can say is that the
railwayg have improved. They have
increased the transport of coal by 30
per cent which is a great improvement,
This deserves congratulations and I
hope, they will jmprove further. Most
of the power stations have a redsonable -
guantum of coal and we daily monitor
as to what quantity of coal they have
and wherever there is problem we

r -
T .
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try to have emergency coal rushed
there,

f Sir, so far as the World Bank report
is concerned it-is still under considera-
tion. We have not thrown it out and
we will give due consideration to this
Report and if we find there are certain
shortcomings we will try (o overcome
the same. [ can assure the hon.
Member that we are as much concern-
ed as he is if not more.

So far as the point as to whether we
replied the question correctly or not I
would first like {0 quote the questions
asked and our reply given. I quota:

“(a) whether the entire coal orga-
nisation in the country is under
review of the Union Government;

(b) whether this was one of the
main recommendations of the Fazal
Committee;

(¢) if so, whether 80 per cent of
the recommendations of the Fazal
Committee have heen accepted by
Government so far; and

(d) if so, to what extent jts re-
commendations which had been
accepted have been jmplemented so
far?

Reply given: .
(a), (1) and (c). Yes, Sir.

" (d) Instructions have been issued
to Coal India Ltd. récently to‘imple-
ment the accepted recommendations.”
Therefore, Sir, we have to the best of
our understanding replied to all thé
parts of the Question, If the hon.
Member wants to know in respect of
each recommendation as to what
extent we are doing it then it will
take a Jot of time. But .summarily
I wauld like to mention that out of 31
major recommendations of “Fazal
Committee 23 recommendations have
been accepted. . Sir, of these 21 relat-
ing {0 production and allied matters,
financial = managemerit control and
Prices; personnel- -administration and
marketing have been communicated to
Coal India for implementation .vide

437 Review of Coal AGRAHAYANA 25, 1903 (SAKA)

~cussion.

Organisation 438
(HAH Dis.)

our letter gated 19th October., Most of
the recommendations do not have
financial implication.

The recommendations relating to
captive powey generation capacity and
instalation of generators in Eastern
Coalfields Ltd., and Bharat Coking Coal
Ltd, on a crash basis, weighment
arrangements, jntroduction of over-
lapping shifts. training of workers and
officers, setting up of coal depots would
involve financial outlay and steps’ are
being taken to implement most of
them. We have already imported some
generators; orders have been placed
for weighing bridges and some coa:
depots have already been opened and
others are being opened. If the hoa.
Member desires any further details

T will furnish the same,

Sir, one of the recommendation was
about 14 per cent return. That in-
volves lot of consideration as to whether
we should go in for inflation. If we
raise the prices the whole structure
can break down. So, we want to go
slow Sir, we are accepting the recom-
mendation that the Secretary, Depart-
ment of Coal should be a person of
proven managerial {alent of a high
order.

18,00 hrs.

Regarding the question of police
force, the question of winding up Coal
Controller’s office, and creation of
Principal Coal Adviser, we are mnot
accepting these suggestions. There are
some other points raised regarding the
reorganisation of Coal India. These
are under active consideration of the
Government. We hope that we will
soon pe able to take a final decision
in the matter. I think, I have covered
all the important points which have
been raised in the course of this dis-
I1f the hon. Member brings
up any particular issue, we will
enquire into it. Creation of thfs
organisation is one of the biggest steps
which the present Government took
when they were in power earlier, It
has benefited the working class. It
has benefited the country at jarge.
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It has raised the production. I think it
will become a model in the country
as such so far as public sectors are
concerned. With these words, T think,
I have covered all the points raised
a@nd I thank you for the opportunity
given: for this discussion.

MR. DEPUTY SPEAKER: He has
c¢overed all your points.

SHRI B, V. DESAI: Only one point.
If I remember right, the hon. Minister
said that the pit-head stocks were 16
or 17 million tonnes. 1 would like to
poeing out to him that these stocks
consist of three types of coal. One is
practically stone. Another is practi-
cally powder. This third one is that
which is to be loaded in the wagons.
The Minister was kind enough to
announce that there is free gale for
private individuals. May I knew
whether the Minister means the two
heaps, just like two hillocks, which
ate of no use to any industrialist?
May I know whether your statistics
congist of those two heaps? 1f that is
so, God help your statistics?

Then, Sir, regarding the availability
of wagons, the Railway Ministry con-
gratulates the Coal Ministry; the Coal
Ministry congratulates the Railway
Mﬂmstry both of them combine toge-

ther; we are Jying..

MR. DEPUTY SPEAKER: Mr.
Desai, any purchaser will have to
select his own commodity. How can
Government help you? If it is good
you purchase it, not otherwise.

SHRI B. V. DESAI: That is true,
“but they don’t give. That is the posi-
tiéh. Now, regarding statistics, 1
wonld Hke to know whéther they have
marked it that way, as I mentioned.

SHRI VIKRAM MAHAJAN: If the
Memiber could give us any specific
ingtance, we can enquire into it. But
wé have regular meeting of consu-
mers with the officers; we also attend
sometimeés; sometimes the Minister
also attends; we iry to sort out these
-problems. But it would be too much
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to say that the jndustrialists go ndt get
the quality of coal that they want.
Well, as far ag I am concerned, when
we took over, there were lot of c’bm-
plaints from individudls and evary-
one, that quality js not good, and so
on, Now there is hardly any coma
pldint. There may be something once
in a while. In fact, we are trying to
look for any complaint to find out
what is wrong and all that. If the hon.
Member has any particular gpecific
complaint we will certainly go into it
anq have it examined,

MR. DEPUTY SPEAKER: Mr. Desai
is a complainant now.

SHRI VIKRAM MAHAJAN: We
will definitely look into whatever
complaints he may like to bring to
our notice. Coal India is fully seized
of these matters and, as I said earlier,
under the jeadership of Prime Minis-
ter, we hope that it will become a
model for the public sector in the
country. With these words, I conclude,

Thank you.

MR. DEPUTY SPEAKER: Now,
Mr. Ramavatar Shastri. Mr. Desai has
already covered all the points. He has
made your task very easy.
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18.19 brs,

BUSINESS ADVISORY COMMITTEE'

TWENTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): 8ir, [ beg to %resm;t the
24th Report of the Busmes Advisory
Committee,

18.20 hrs.

The Lok Sabha then gdjouruned till
Eleven of the Clock on Thursday,
December 17, 1981/ Agrahayana 28, 19”3
(Saka).



